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I!Iu't'ltunlv ol SN oneen i € g Deselapment, Lhinsse anh PPrandesh,
Cehive Home, rent Wouod | sttes Vit Shisla- 175001,

From
he Director,
MWoamen nud Crind ey clupment,

lo Mhnnehnt Pradesh,
The Distreieg Programme Officer, Shibimly,
Lty House, Nignm Vibar, Shimtu-171002.
Dated ’#/3 ,’)030 Shimln,

Subject:

J Instructions inview of COVID-1Y,
Madam,

140372020 and ; " L‘(“'”inuulinn o this office order No. 14-922011-1CDS  dated
o V20 and ip compliance of the instructions issued by the Additional ¢ et
Seeretary(Health) (o the Governmnent of Himachal Pradesh vide letter Noo THFW -A-A (3172020
dated 1470372020, You are direeted (o take following steps as preventive measure for the henefi
ol inmates of Nayj Sewa Sadan Mashobra;-
I. Entry of outsiders in Nari Sewa Sadan be completely restricted,
2. Adequate quantity of disinfectants and cleaning agents like soap, sanitiser, phenyl ete, he
made available 24x7 in Nari Sewa Sadan and the inmates be cncouraged for regular
hand washing with soap,

3. Washrooms/ twilets be cleaned regularly with cleaning agents/ disinfectants,

4. Teaching/ coaching and other group activites in Nari Sewa Sadan be also suspended il

31/03/2020.
Allinstructions issued by the Health Department/ Districet Administr

.l()'m(;l‘i)ircclm\

Women and Child Development
Himachal Pradesh,

Dated Shimla-1,

ation ete. from time

N

to time in this regard must also be followed strietly,

[Endst. No.: As above,

Copy to:-
I. The Additional Chief Secretary (SJ&E) to the Government of Himachal Pradesh,
Shimla-2 for information pleasc.

2. The Deputy Commissioner, Shimla, Himachal Pradesh, for information please.

Joint Director,
Women and Child Deyeloprient
Himachal Pradesh.
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